FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR M/S. IVRCL CHANDRAPUR
TOLLWAYS LIMITED OPERATING IN TOLL INDUSTRY AT CHANDRAPUR,
MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along | M/s. IVRCL Chandrapur Tollways
with PAN & CIN/ LLP No. Limited
PAN: AACCI4430K
CIN: U45203TG2010PLC070923
2. Address of the registered office MIHIR, 8-2-350/5/A/24/1-B & 2, Road
No.2, Panchavati Colony, Banjara Hills,
Hyderabad, Telangana, India — 500034,
3. URL of website Not available
4, Details of place where majority of Karanji-Wani-Dhanora, Maharashtra.
fixed assets are located
5. Installed capacity of main products/ | The total road length is approx. 90 km.
services
6. Quantity and value of main products/ | As per the latest audited Financial
services sold in last financial year Statement for Financial Year 2024-25
there was a total revenue from operation
is Rs.38.21 Crores
7. Number of employees/ workmen 2
8. Further details including last All documents can be obtained by
available financial statements (with | sending email at Process E-mail id:
schedules) of two years, lists of cirp.ivrcltollways@gmail.com and
creditors are available at URL: capiyushj@gmail.com
9. Eligibility for resolution applicants Can be obtained by sending email at
under section 25(2)(h) of the Code is | Process E-mail id:
available at URL: cirp.ivrcltollways@gmail.com and
capiyushj@gmail.com
10. | Last date for receipt of expression of | 5" January, 2026
interest
11. | Date of issue of provisional list of 14™ January, 2026
prospective resolution applicants
12. | Last date for submission of 19" January, 2026
objections to provisional list
13. | Date of issue of final list of 27" January, 2026
prospective resolution applicants
14. | Date of issue of information 30" January, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 2" March, 2026
resolution plans



mailto:cirp.ivrcltollways@gmail.com
mailto:capiyushj@gmail.com
mailto:cirp.ivrcltollways@gmail.com
mailto:capiyushj@gmail.com

16. | Process email id to submit cirp.ivrcltollways@gmail.com

Expression of Interest

Date:20/12/2025
Place: Hyderabad

Piyush Kisanlal Jani

Resolution Professional

For M/s. IVRCL Chandrapur Tollways Limited

Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA No.: AA1/12164/02/311226/108594

AFA Validity Date: 31/12/2026

Address: Om Ashray, New Laxminagar,

Behind Mazar Ring Road, Gondia,
Maharashtra, 441614
EmaillD:capiyushj@gmail.com
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KERALA WATER AUTHORITY LR EF(

Tender No: 23/24-25/SE/PHC/IDK/525, 28/24-25/SE/PHC/IDK-1580, 29/24-25/
SE/PHC/IDK-7067, 36/24-25/SE/PHC/IDK-7328

JIM- Providing & fixing pump sets, transformer, steel tank, pumping main, gravity

main, distribution system, OHSR & FHTC in various panchayaths, Idukki District.

EMD: Rs. 200000, 200000, 500000, 100000, Tender fee: Rs. 11025, 11025, 16540,
8270, Last Date for submitting Tender: 19-01-2026 04:00:pm, Phone: 04862 291282,

Website: www.kwa.kerala.gov.in www.etenders.kerala.gov.in

Superintending Engineer
PH Circle Office Idukki

KWA-JB-GL-6-528-2025-26

Local Head Office, Chennai Circle,
Chennai 600 006.
Tel: 044 28308404/8415

EMPANELMENT OF ELECTRICAL AUDITORS /

ELECTRICAL AUDITING FIRMS

SBl invites applications for Empanelment of Electrical Auditors / Firms
for conducting Electrical Safety Audit for its Branches / Offices in Chennai
Circle. For details and to download application, log on to
https://sbi.bank.in under "SBI IN THE NEWS", in "EMPANELMENT
OF VENDORS”. Corrigendum, if any, will be published only in website.

All the existing empanelled Auditors / Firms of SBI Chennai circle need to
apply afresh.

Last date for submission of application is 03.01.2026

Assistant General Manager
(Premises & Estate)

Place: Chennai
Date: 20.12.2025

Registered Office: 6th Floor, B Building, ganga Trueno, Lohegaon, Pune, Maharashtra 411014

Branch Off unit: FF11, Fourth Floor, girish heights, Near LiC square, kaptee road, khasra No.
101/2, City survey No. 1870, sheet No. 137/29, Mouza sitabuldi, Nagpur, Maharashtra

CANCELLATION OF E - AUCTION NOTICE

This CANCELLATION OF E - AUCTION NOTICE is issued to the Auction of said
Properties published in this news paper on 12th December, 2025 pertaining to
Borrower MR. BHASKAR MANOHARRAO PAUNIKAR, MRS. NIRMALA
MANOHAR PAUNIKAR & MRS. PINKI BHASKAR PAUNIKAR in Loan No.
LAP0628200000005029931,

This is to inform the general public that the e-auction scheduled on 12.01.2026
for the property situated at Situated At ALL THAT PIECE AND PARCEL OF
NORTHERN PORTION OF LAND FACING TOWARDS EAST SIDE BEARING HOUSE
NO. 1273/C ADMEASURING AREA 31.835 SQ. MT,, (342.9 SQ. FT.,) BEING A PART
AND PORTION OF LAND BEARING SURVEY NO. 5/10 OF MOUZA - NAGPUR,
DIVISION NO. 3 BEARING CITY SURVEY NO. 219 AND SHEET NO. 263 SITUATED

PUBLIC NOTICE

This is to inform the general public that Bank
of Baroda Lakshmi Nagar Branch branch
intends to accept the undermentioned
property standing in the name of M/S.
NANI'S BUILDCON PRIVATE LIMITED, Office
atJ-13, Ground Floor, West High Court Road,
Between Aathrasta to Laxmi Nagar Square,
Laxminagar, Nagpur-440022 (M.S.) India,
Resident of Plot No. 7, Vikas Nagar, Nagpur,
Pin Code No. 440 015, Tahsil and District
NAGPUR (Name & Address) as a security for
aloan / credit facility requested by one of its
customers.

In case anyone has got any right / title /
interest / claims over the undermentioned
property, they are advised to approach the
Bank within 10 days along with necessary
proof to substantiate their claim.

If no response is received within 10 days, it is
presumed that the property is free of any
charge / claim / encumbrance and Bank has
valid mortgage.

My client wants to avail overdraft loan of
Rs.11.20 crores From Bank of Baroda
LakshmiNagar Branch

Details of Property: (along with Survey No. /
extent / boundary) ALL THAT Piece and
Parcel of land bearing Plot No. 11, containing
by admeasurements 1832.999 Sq. Mtrs. (i.e.
19730.40 Sq. Ft.) (as per Sale Deed 1879.499
Sq. Mtrs.], being a portion of the entire land
bearing Khasra Nos. 78, 166, 167 & 168 of
Mouza - JAITALA, Patwari Halka No. 44 and
including all other easementary rights
appurtenant and belonging thereto, bearing
Corporation House No. 1047/11, City Survey
No. 648 and Sheet Nos. 37(571) & 44 (572) of
Mouza Jaitala, situated at Jaitala, Nagpur,
within the limits of the Nagpur Municipal
Corporation Ward No. 74 in Tahsil and
District-NAGPUR

Nagpur, Dated:17/12/2025.
Bank of Baroda Laxminagar Branch
Branch Head Rohit Nandan
Contact No. 9425410560

Rekha B. Bajaj & Associates
Advocate

14/A Shri Krishna Residency Khare Town,
Dharampeth, Nagpur- 440010
Contact -9822465123

ng U Union Bank

of India

ASSET RECOVERY MANAGEMENT (ARM) BRANCH
Plot No 32, First Floor, Corporation Colony, North Ambazari Road, Near to Lad
Metro Station, Gandhi Nagar, Nagpur - 440010 (Maharashtra)

Email: cb6820@canarabank.com Phone - +919271071694

CORRIGENDUM NOTICE

All'the concerned and public at large are advised to take note of the following
amendment in the E-auction sale notice published on 30/11/2025 that
Property belonging to M/S Vidharbha Wire Products, Branch Asset Recovery
Management (ARM) Branch is withdrawn due to technical reason from
E-Auction scheduled on 07/01/2026 Other terms and conditions of the sale
notice shall remainsame.
Place : Nagpur

Date: 20/12/2025

R TR 1 9 A Government of India Undertaking

derer 3@ Canara Bank

Rule9ofthesaid rules onthe date mentioned below.

AUTHORISED OFFICER
CANARA BANK

Date of Date of
Demand |Possession
Notice Taken

FHETAT v STRIET
Wresies fraor faamn, @ue SiwentaET

hAleh: ~4070-79 femter:-16.12.2025

Mr. Kishor Rs.
Dashrath Raut | 2215.518/-

Symbolic

Asset Recovery Branch, Nagpur
Shop No F-1/2/3/6/1/8, Govinda Gourkhede Complex (First floor),
Khasra No 91/1, Hajaripahad, Seminary Hills, Nagpur-440006

POSSESSION NOTICE

Whereas the undersigned being the Authorized Officer of Union Bank of India, Asset Recovery branch Nagpur, under the Securitization and
Recanstruction of Financial Assets and Enforcement Security Interest, Act, 2002 and in exercise of power conferred under section 13(12) read with
rule 9 of the security interest (Enforcement) Rules, 2002 issued demand notice on the dates mentioned against each account as stated herein after
calling uponthemto repay the amount within 60 days from the date of receipt of the said notice.

The Borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken
Symbolic possession of the Properties described herein below in exercise of powers conferred on him under section 13(4) of the said Act read with

The Borrowers in particular and the public in general are hereby cautioned not to deal with the below mentioned properties and any dealing with
the properties will be subject to the charge of Union Bank of India, for the amounts (and interest) due thereon.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

Description of the Inmovable Property

21.06.2025 | 18/12/2025 | Allthat piece and parcel of R.C.C.superstructure comprising Row House/Duplex
N0.3, covering a built-up area admeasuring 104.25 Sg. Mtrs. (i.e. 1122.22 Sq. Fts.)

Mahatma Phule Renewable Energy

( and Infrastructure Technology Limited
MAHAPREIT  (Subsidiary of MPBCDC, a Government of Maharashtra undertaking)

The Security Interest (Enforcement) Rules, 2002

MAHAPREIT is inviting proposal from qualified Energy Audit/
Measurement & Verification agencies for the appointment of
energy auditing firm to conduct energy baseline assessment
study pre and post implementation of retrofitting of various
electrical appliances in institutional buildings across MCGM
jurisdiction. Last date of submission of a proposal is
05/01/2026. The details of the tender can be viewed at
https://mahapreit.in/and https://www.mahatenders.gov.in/

interest thereon mentioned below

Borrower, Gurantor & Demand Date of

I POSSESSION NOTICE {For InMoveable property} Rule 8-{1} I

Whereas, the undersigned being the Authorized office of { Shriram Finance Limited } Previously known as Shriam Transport
finance company limited . Under the The Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 and in exercise of power conferred under section 12(12) read with Rule 8&90 f the security (Enforcement }
Rules2022,Demand Notice {s} were issued by the Authorised officer of the company to the borrowers & Guarantor to repay
the amount mentioned in the notice within 60 days from the date of receipt of the said notice ,The mention borrowers having
failed to repay the amount, notice is hereby given to the below mentioned borrowers in particular that the undersigned has
taken symbolic possession of the property describe herein exercise of power conferred on him under section 13{4} of the said
Act read with Rule 8of the said rules. The borrowers in particular and the publicin general are hereby caution not to deal with
the property { secured} Asset} mentioned herein and any dealing with such property will be subject to the charge of Shriram
finance limited { previously known as Shriram transport finance company Limited } for an amount as mention herein with

Demand Notice Date and Amount Details of

fafaer " 29/2025-26 WO 3RIT asof Possession | constructed on Plat No. 3, Building name known as ‘Sparkling Meadows,
T FEET & T 3700-09 fEAIE 24.11.2025 g I-Ffewr gEAr demm: 21.06.2025 "bearing the portion of the land bearing Kh. Na.50, P.H. No.42, Survey No. 50 off
29/2025-26 A i TS off | S A Fifaer § ffaer smeiis s i sifan and interest Wardha road near Hotel Le-Meridian Mouza-Panijri, Tah and Dis, Nagpur-441110
a1 16.12.2025 % M W f&AiF 24.12. 2025 w6 fAfag _@ SERCINCEIED therean Boundaries of Property - East-75 Meters wide road, West-Boundary wall, North-
17.12.2025 % T W 26.12.2026 HI ST & | A T F2Aq WA PIotN0.2,South- PlotNo.4
NIB No. PWD2526A4462, UBN PWD2526WSOB17638 /- N

srom s Date: 20.12.2025, Sd/- Authorized Officer,
Place: Nagpur Union Bank Of India, Asset Recovery Branch
DIPR/C/18778/2025 wrfafa. wug iwerramn £ il
dipr 8wx4h HAR (23) Lo SHRIRAM FINANCE LIMITED
g S H H IR A M Corporate Office :- Sri Towers, Plot No. 14A, South Phase, Industrial Estate, Guindy,
. : Chennai - 600032 CIN L65191TN1979PLC007874 Reginal office:- First floor Gilani
FI nance Complex above UCO Bank, State Bank Chowk Dhamangaon Road, Yavatmal

WITHIN THE LIMITS OF NAGPUR IMPROVEMENT TRUST, AND NAGPUR
IMPROVEMENT TRUST, IN TAHSIL AND DISTRICT NAGPUR. BOUNDED AS

Executive Director,
MAHAPREIT, Mumbai

symbolic
possession

Notice Date
and Amount

Present Vehicle possession
holder Name & Address

Assets under possession (inmovable property

UNDER: ON THE EAST: BY COMMON ROAD AND BESIDES HOUSE OF GOVINDA
PAUNIKAR ON THE WEST: BY HOUSE OF PANDURANG PAUNIKAR ON THE
NORTH: BY OPEN SPACE AND BESIDES HOUSE OF RAMKRUSHNA THAPODKAR
ON THE SOUTH: BY REMAINING PORTION OF SAME HOUSE. is stands cancelled.
This notice serves to inform that the e-auction sale notice dated 8th Dec, 2025
published on 12th December, 2025 in this newspaper for Loan A/C No.
LAP0628200000005029931 in the name of borrower MR. BHASKAR

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S. IVRCL CHANDRAPUR TOLLWAYS LIMITED

OPERATING IN TOLL INDUSTRY AT CHANDRAPUR, MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

MANOHARRAO PAUNIKAR, MRS. NIRMALA MANOHAR PAUNIKAR & MRS. RELEVANT PARTICULARS

PINKI BHASKAR PAUNIKAR is hereby withdrawn without detriment / 1. |Name of the corporate debtor M/s. IVRCL Chandrapur Tollways Limited
prejudice with immediate effect along with PAN & CIN/ LLP No. PAN: AACCI4430K

Date: 20.12.2025 Sd/- Authorised Officer, CIN: U45203TG2010PLC070923

Place: Nagpur Grihum Housing Finance Limited 2. |Address of the registered office MIHIR, 8-2-350/5/A/24/1-B & 2, Road No.2,

Panchavati Colony, Banjara Hills, Hyderabad,
Telangana, India - 500034.

3. |URL of website Not available

ABHYU DAYA CO'OP- BAN K LTD? 4. | Details of place where majority Karanji-Wani-Dhanora, Maharashtra.

of fixed assets are located

(Multi-State Scheduled Bank) 5. |Installed capacity of main
H.O. Address: K.K. Tower, Abhyudaya Bank Lane, products/ services

The total road length is approx. 90 km.

As per the latest audited Financial Statement
products/ services sold in last for Financial Year 2024-25 there was a total
financial year revenue from operation is Rs.38.21 Crores

Off. G. D. Ambekar Marg, Parel Village, Mumbai — 400 012 6. | Quantity and value of main

7. |Number of employees/ workmen 2

Re-KYC of Accourlits - All our CUStomerS th.) have not Smeme,d 8. | Further details including last All documents can be obtained by sending
documents for their KYC and Profile updation are once again available financial statements (with | email at Process E-mail id:

requested to submit immediately latest photograph, Proof of Identity, schedules) of two years, lists of cirp.ivrcltollways@gmail.com and

Proof of Address and PAN No/Form 60 for updating the bank records. creditors are available at URL: capiyushj@gmail.com

Customers can send required KYC documents (POl and POA) through 9. | Eligibility for resolution applicants Can be obtained by sending email at Process
Post, registered e-mail or through their representative. Alternatively, under section 25(2)(h) of the E-mail id: cirp.ivreitollways@gmail.com

customers can make use of our bank’s website www.abhyudayabank. Code is available at URL: and capiyushj@gmail.com

. s . s « . o 10. | Last date f ipt of i 5th J , 2026
co.in for submitting Online KYC. We will impose “Debit Freeze” in all o?isnte?eztor receipt of expression anuary

Non-KYC complled accounts. 11.|Date of issue of provisional list of
prospective resolution applicants

14th January, 2026
Dormant Accounts - Customer whose account has turned

12.|Last date for submission of
objections to provisional list

“DORMANT” due to non-operation should contact the branch-In charge 19th January, 2026

and submit the latest photo and KYC documents (Proof of Identity 13- Date of lssus of final st of

. . 27th January, 2026
and Proof of Address) to make the account operative.Saving/Current prospective resolution applicants

account is treated as dormant, if there are no transactions in the account 14, Date of issue of information
for over a period of 2 years (if there is no credit or debit transaction
induced by customer as well as third party.)

30th January, 2026
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

Nomination Facility — Kindly avail nomination facility by registering

. . 15. | Last date for submission of
nominee in your account.

resolution plans

2nd March, 2026

Kindly also provide your Mobile/Telephone/e-mail ID for updating the 16.| Process email id to submit cirp.ivreltollways@gmail.com

record. Expression of Interest

Date : 20/12/2025 Sd/-
Place: Hyderabad Piyush Kisanlal Jani Resolution Professional
For M/s. IVRCL Chandrapur Tollways Limited

Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164

AFA No.: AA1/12164/02/311226/108594

AFA Validity Date: 31/12/2026 Address: Om Ashray, New Laxminagar,

Behind Mazar Ring Road, Gondia, Maharashtra,441614

EmaillD:capiyushj@gmail.com

Your kind co-operation is solicited to serve you better.

By Order of Administrator's Committee
Barun R. G. Upadhyay
Chief Executive Officer ~_/

Date : 20" December 2025
Qlace : Mumbai

Regional Office Nagpur
First floor Chandak Bhavan, North Ambazari Road, Shankar Nagar Square, Nagpur - 440010
Ph: 0712 — 2559750 e-Mail — recoveryrongp@canarabank.com

| Demand Notice||

Notice issued under Section 13(2) of the Securitisation & Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002.
That following Borrowers has availed the following loans/credit facilities from the Branches from time to time:

Borrowers / Branch NATURE OF ‘ Loan Alc.
No.

Canara Banl;m

T T

Poreidd A

Rate of
Interest

11.60 % + 2%
Penal int.

Amount
Sanctioned

DEICY

Name Loan/Limit Sanction

1. |Ramdaspeth [1404] Branch
MR. YURAJ CHINDUIJI INGLE (Borrower) S/O MR.
CHINDUJI INGLE

Liability ‘ ‘ NPA Date

605-CANARA
NMORTGAGE

29.01.2024

11.08.2022 Rs. Rs.
164002538947 15,00,000.00 | 12,69.982.21

+ Interest and
PLOT NO 101 NAGSEN NAGAR, BHIM CHOWK NARA Cost

ROAD, JARIPATKA NAGPUR MAHARASHTRA 440010.

DETAILS OF IMMOVABLE SECURED ASSET :

All that piece and parcel of land bearing Plot no. 101 in Indora Housing Accommodation Scheme NIT Kh No. 21/1 situated at Mouza-Indora, Ward No. 57, Division North, City
Survey No. 320, Sheet No. 29, admeasuring 116.129.Sq. Mtr. (1250.00 Sq. Ft.) with total Residential built up area of 96.46 Sq. Mtr as per NIT Sanction, within the limit of NIT and
NMC, Tahsil and District Nagpur which are bounded as under:- BY EAST : PLOT NO. 100, BY WEST : PLOT NO. 102, BY NORTH : PLOT NO. 78, BY SOUTH : ROAD.

Name of Title Holder : MR. YURAJ CHINDUJI INGLE

The above said loan/credit facilities are duly secured by way of mortgage of the assets more specifically described in the schedule hereunder, by virtue of the relevant
documents executed by you in our favour. Since you had failed to discharge your liabilities as per the terms and conditions stipulated, the Bank has classified the debt as NPA on
above Dates Hence, we hereby issue this notice to you under Section 13(2) of the subject Act calling upon you to discharge the entire liability of above Amounts with accrued
and up-to-date interest and other expenses, within sixty days from the date of the notice, failing which we shall exercise all or any of the rights under Section 13(4) of the subject
Act. Further, you are hereby restrained from dealing with any of the secured assets mentioned in the schedule in any manner whatsoever, without our prior consent. This is
without prejudice to any other rights available to us under the subject Act and/or any other law in force. Your attention is invited to provisions of sub-section (8) of Section 13 of
the SARFAESI Act, in respect of time available, to redeem the secured assets.

The demand notice had also been issued to you by Registered Post Ack due to your last known address available in the Branch record.
Place : Nagpur AUTHORISED OFFICER,

CANARA BANK

Date : 18-12-2025
Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

( q
SYMBOLIC POSSESSION NOTICE

NOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice to the borrower(s)
on the date mentioned against the account stated hereinafter calling upon them to repay the amount within 60 days from the date of receipt of said notice. The
borrower(s) having failed to repay the amount, notice is hereby given to the public in general and in particular the borrower(s) that the undersigned has taken the
symbolic possession of the property described herein below under Section 13(4) of the said Act read with Rule 8 of the said Rules on the date mentioned against the
account. The borrower(s) in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the property will be subject to
the charge of the Bank for the amounts, interest, costs and charges thereon. The borrowers'/mortgagors' attention is invited to the provisions of sub-section (8) of
Section 13 of the Act, in respect of time available, to redeem the secured assets.

Bandhan
Bank

Name of borrower(s), Description of the property mortgaged (Secured Asset) Date of Date of Symbolic| O/s Amount as
Guarantor & Demand Possession on date
Loan Account No. Notice Notice of Demand Notice
Rahul Mahendra All The Piece And Parcel Of The Property Flat No .7, 2nd Floor, Kalavati Kunj, | December December Rs.3,28,257.20
Gadekar Khasra No.213 PH No.38, Plot No.27& 28, Opp Sahyandri Convent, Area- 12, 2024 16, 2025 (As on December
Rupali Keshavrao Kadu Mouza, Pipla, City-Nagpur, Maharashtra-440034. Area Adm About: 41.55 Sq 01, 2024)
20005010008047 Mtr. Bounded by: North: Building No. 1, East: Plot No. 24, West: Road,

South: Flat No. 8 and 9
Vaibhav Vinod Harshe All The Piece And Parcel Of The Property Plot No. R-1, KH No. 57/5, Patwari | June December Rs.48,62,014.05
Alka Vinod Harshe Halka No. 37-1, House No. 57/5/KLE/T-L/O1, Apartment No. 001, Kalash 27, 2025 16, 2025 (As on June
90001270513565 Enclave, Hudkeshwar Road, Pawar Nagar, Narsala B.O., Nagpur, 21, 2025)

Maharashtra- 440034. Area admeasuring about 77.76 Sq. Mtrs. Super built-

up. Bounded by: North: Flat No. 002, East: Flat No. 003, West: Road, South:

Building Type- 2
Avinash Dashrath All The Piece And Parcel Of The Property Plot No. 5282, Ward No. 2, Sheet July December Rs.1,23,482.38
Goswami No. 2, Goswami Bhavan, Deo Nagar Hsg. Society, Sanjay Nagar, Mouza- 05, 2025 16, 2025 (As on June
Seema Avinash Digdoh, Tahsil- Hingna, Dist- Nagpur, Maharashtra- 440016. Bounded by: 21, 2025)
Goswami North: Road, East: Buddha Vihar, West: House of Babulal, South: Road
Sudhakar Zade
20005010006431
Sarvan Amar Raheja All The Piece And Parcel Of The Property Plot No. 4-B, C.S. No. 478 of Sheet | June December Rs.50,47,092.71
Mahek Nagdev 636/93, KH. No. 148/3, Muncipal Corp. House No. 3090/B/4, Apartment No. | 27, 2025 16, 2025 (As on June
90001306949377 404, Fourth Floor, Building known as Manik Enclave, Ward No. 57, Arya 21, 2025)

Nagar, Mouza- Nara, Tahsil and Dist- Nagpur, Maharashtra- 440026. and

bounded by: North: Road, East: Plot No. 4-C, West: Plot No. 4-A, South: Plot

No. 5-D

Authorised Officer
Bandhan Bank Limited)

Place: Nagpur
@ate: December 20, 2025

1. [1] Mr.SHEIKH HUSSAIN ISMAIL 08-09-2025 | 17-12-2025 |* Mortgage of all pieces and parcel of land
R/o Ward No 1 Near Rs. 6547356/- ( symbolic } togethgr with the building and structers /
government hospital Maregaon (Sixty five ) residential block constructed on plot No. Plot No
Sometimes Tg. Maregaon Dist.Yavatmal Lakhs Forty- Branch wani | 296 sheet No.03 area of said 115.50 Sq Mtr.
'B:‘tbn'::;‘r [borrowers] seven Mouza. MaregaonTq.Maregaon Dist. Yavatmal
pointless. 2] SHRIKANT SURESH Thousand « BOUNDARIES OF PLOT NO. 296
SAMBAJWAR three * EASTERN SIDE = GP ROAD, » WESTERN SIDE =
At. Mardi Road ward No 3 . HOUSE OF PANDURANG DEVGADE,  NORTHERN
Maregaon Near Z.P school Tq. Hundred fifty SIDE = HOUSE OF SHEIKH PIRMOHMMAD SHEIKH
maregaon Dist. Yavatmal six) ASAM, * SOUTHERN SIDE = HOUSE OF SHEIKH
[Guarantor] NABISHEIKH MEHBUB

AUTHORISED OFFICER
SHRIRAM FINANCE LIMITED

Date: 17/12/2025
Place: Wani, Yavatmal

Zonal Office: 4th Floor, S.V.Patel Marg, Kingsway, Nagpur
Tel: 0712-2557596 E-mail: arb.nagpurl@bankofindia.co.in

Bank of India

SPECIAL MEGA E-AUCTION PUBLIC NOTICE FOR SALE

OF MOVABLE AND IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with provision of Rule 8 (6) of the security Interest (Enforcement) Rules 2002 notice is hereby given to the publicin general & in particulars to the Borrower(s) & Guarantor
(s) that the below described Immovable properties mortgaged /charged to the secured creditor, the constructive possession of which has been taken by the Authorised
Officer Bank of India, secured creditor, will be sold on As is where is, As is what is & Whatever thereison DT. 09.01.2026

for recovery of the amount as tabulated below due to Bank of India, Secured Creditor from the Borrowers & Guarantors. The Reserve Price of Respective Properties & the
earnest money deposit are as mentioned below. Detailed terms and conditions of the sale are mentioned below /refer to website a) https://www.bankofindia.co.in
https://BAANKNET.com

Relationship beyond banking

Last date and time of submission of EMD and document on or before:
09.01.2026 up to 5 pm by bidders own wallet registered with M/s PSB Alliance Pvt. Ltd. Id its e-auction site https://BAANKNET.com

Date & time of E auction: 09.01.2026 from 11 am to 5 pm

Date of Demand
Notice &
Possession Date

Name o

Earnest Money Branch Officer

) &
Deposit (EMD) Rs.| contact No.

Name of the Borrowers/ Reserve Price &

Guarantors Description of the property

OQutstanding
& Branch Contact No. Dues

1. [Branch : Medical College EQM of piece and parcel of the Land bearing Flat/Apartment | Rs. 32.49 Lakhs Demand Notice Reserve Price : Mr. Tushar
Square No.407 (Wing C), at containing by admeasuring 70.417 Sq.| Plus intt. and :16.02.2024 Rs. 23,19,000 /- Landge
Borrower:Mrs. Madhu Mtrs. Built up area at Fourth Floor in the Wing C of Building | other expenses Pos;gs;ngnz(l)\l&nce: EMD: Mobile no.
Ashok Paroji & Mr. Abhi Known as “SANIKA VIHAR” together 2.3687% undivided (S\./ml':olic) Rs. 2,31,900 /- 8329364873
Ashok Paroji variable proportionate share in Land of Plot No.R-1, Adm. 16.01.2025

2905.95 Sq. Mtrs out of Kh No.116/K, Kh No.116/A and Kh (Physical)
No.116/B, Bhilgaon Grampanchyat, House No0.50/401,

Situated in Mouza Bhilgaon. P. H. No.15, ward No.01, within

the limits of Grampanchyat Bhilgaon, Tal. Kamptee, Dist

Nagpur. Property in the Name of Mrs. Madhu Ashok Paroji

and Mr. Abhi Ashok Paraoji.

9. |Branch : Medical College EQM of piece and parcel of the Flat/Apartment No.304 (Wing | Rs. 33.69 Lakhs Demand Notice | Reserve Price : Rs. [ Mr. Tushar
square C), containing by admeasuring 65.665 Sq. Mtrs. Built up area | Plus intt. and :16.02.2024 21,46,000/- Landge
Borrower: Mrs. Yasha at Third Floor in Wing C of Building Known as “SANIKA VIHAR” | other expenses Pos;;s‘s)lso;ol\lzc;hce: EMD : Rs. Mobile no.
Ashok Paroji Guarantor :- together 2.2403% undivided variable proportionate share in (S;/mi)olic). 2,14,600/- 8329364873
Mr. Vishwanath Damodhar [Land of Plot No.R-1, Adm. 2905.95 Sq. Mtrs out of Kh 16.01.2025
Shettigar No.116/K, Kh No.116/A and Kh No.116/B, Bhilgaon (Physical)

Grampanchyat, House No0.50/401, Situated in Mouza
Bhilgaon. P. H. No.15, ward No.01, within the limits of
Grampanchyat Bhilgaon, Tal. Kamptee, Dist Nagpur. Property
isinthe name of Mrs. Yasha Ashok Paroji.

3. |Branch : Sitabuldi NIT Leasehold Plot No 321 and Construction over it inIndora | Rs.9.90 lakhs + | Demand Notice : Reserve Price : Ms. Shivika
Borrower: Mr. Nitin Ramesh |Housing Accomodation Layout, Angulimal Nagar, Khasra No uncharged 29.05.2024 Rs. 11,50,000 /- | Tiwari Mob
Patil Guarantor : 136,137, NMC House No 5757/321, Ward No 57, City Survey | interest & other Possession Notice: EMD : No
Mr Nandkishor Bhalchandra [No 312, Sheet No 878/82, Mouza Nari, Tah & Dist Nagpur. Plot expenses %Ssy]r.:bi?::‘)‘ Rs. 1,15,000 /- 9893195655
Kuhikar Area 27.00 Sq.mtr. Built up area 27.00 Sq.mtr. Property is

owned by Mr. Nitin Ramesh Patil.

4. |Branch : Sitabuldi Apartment No E-210, 2nd Floor in “Janki Sahaniwas |Rs. 14.16 lakhs +| "Demand Notice: | Reserve Price : Ms. Shivika
Borrower: Mr. Bharat Apartment”, Plot No 1, NMC House No 1072/A, Ward No 74, | uncharged 10.09.2024 Rs. 16,00,000 /- | Tiwari Mob
Raybhan Fokmare Khasra No 180/1, PH No 44, City Survey No 685, Sheet No [ interest & other Poss;[essilj?nz(')\l&hce: EMD: No

562/46, Situated near Sasane/Wadskar Layout, Mouza expenses (S\./ml.)olic) Rs. 1,60,000 /- 9893195655
Jaitala, Tahsil & District Nagpur. Built up area 31.54 Sq.mtr.
Property is owned by Mr. Bharat Raybhan Fokmare.

Terms & Conditions:

1) E-Auctionis being held on AS ISWHERE IS, ASiS WHATIT IS, WHATEVER ISTHERE ISAND WITHOUT RECOURSE BASIS with all the known and not known encumbrances and the
Bank is not responsible for title, condition or any other fact affecting the asset. The details shown above are as per records available with the Bank. The auction bidder should
satisfy himself about actual measuring and position of assets. The actual measures and position of asset may differ and authorized officer may not be held responsible for that.
Auction sale / bidding would be only through "Online Electronic Bidding" process through the website https://BAANKNET.com

2) E-Auction Tender document containing online e-auction bid form, declaration, General Term & conditions of Online auction sale are available in websites: (a)
https://www.bankofindia.co.in (b) https://BAANKNET.com

(3) The intending purchasers/ bidders are required for Online bid submission of documents with EMD amount on or before 09.01.2026 up to 5.00 P.M. by own wallet
Registered with PSB Alliance Pvt. Ltd. Oniits e-auction site https://BAANKNET.com jsp by means of RTGS/NEFT.

4) Date and time of E- Auction on 09.01.2026 between 11.00 AM to 5.00 PM. (IST). Unlimited extension of 5 Minutes each.

5) Auction would commence at Reserve Price, as mentioned above. Bidders shallimprove their offers in multiples of Rs. 10,000/-

6) The intending bidders should hold a valld e-mail id and register their names at portal https://BAANKNET.com and get their User ID and password from PSB Alliance Pvt. Ltd.
whereupon they would be allowed to participate in online e-auction

7) Prospective bidders may avail online training on E-Auction from support.BAANKNET@psballiance.com and support.ebkray@procure247.com or Contact+918291220220
8) Earnest Money Deposit (EMD) 10% of reserve price shall be payable through RTGS/NEFT/Fund Transfer to Step (1)Bidder/Purchaser Registration bidder to register on -
Auction portal (link given above) https://BAANKNET.com using his mobile number and E-mail id. Step (2): KYC Verification Bidder to upload requisite KYC documents, KYC
documents shall be verified by e-auction service provider (may take 2 working days) Step (3) : Transfer of EMD amount to his Global EMD Wallet Online/Off-line transfer of
funds using NEFT/Transfer, using Challan generated on E-auction portal. https://BAANKNET.com

9) The BID Forms should be uploaded online along with acceptance of terms and conditions of this notice and EMD remittance details (UTR No.), the copy of PAN card issued by
Income Tax Department and bidders identity proof and proof of residence such as copy of the passport, election commission card, ration card, driving license etc, on or before
last date of submission.

10) The EMD of the unsuccessful bidder will be refunded to their respective wallet maintained with PSB Alliance Pvt. Ltd. The bidder has to place a request with PSB Alliance
Pvt. Ltd. for refund of the same back to his bank account. The bidders will not been entitled to claim any interest, costs, expenses and any other charge (if any).

11) The highest / successful bidder shall have to deposit 25% of the sale price, adjusting the EMD already paid, immediately/latest by the next working day of the acceptance of
the bid price by the officer and the balance 75% of the sale price to be deposited on or before 30th day of the sale or within such an extended period as agreed upon in writing by
and solely at the discretion of the Authorized Officer. In case of default in payment by the successful bidder, the amount already deposited by the bidder shall be liable be
forfeited and assets shall be put to re-auction and the defaulting bidder shall have no claim right in respect of asset/amount

12) The highest bidder shall be declared to be the successful bidder / purchaser of the assets mentioned herein provided otherwise he is legally qualified to bid.

13) Nothing in this notice constitutes or will be deemed to constitute any commitment or representation on the part of the Bank to sale the above asset/s. Bank / Authorized
Officer reserves the right to cancel the sale for any reason it may deem fit or even without assigning any reason and such cancellation shall not be called in question by the
bidders.

14) The purchaser shall bear the applicable stamp duties/additional stamp duty / transfer charges, fee etc. and also all the statutory / non statutory dues, taxes, assessment
charges, fees etc. owing to anybody.

15) The intending bidders should make their own independent inquiries regarding the encumbrances, title of the asset/s put on auction and claims / rights / dues / effecting the
asset, before submitting bid. The asset is being sold with all the existing and future encumbrances whether known or unknown to bank. The authorized officer / Secured
creditor shall not be responsible in any way for any third party claims / right / dues.

16) Payment of sale consideration by the successful bidder to the bank will be subject to TDS under Section 194-1 A of Income TaxAct 1961 and TDS is to be made by the
successful bidder only at the time of deposit of remaining 75% of the bid amount.

17) Any dispute/ differences arising out of sale of the asset offered for sale shall be subjects to the exclusive jurisdiction of the Courts/ Tribunals at Nagpur only.

18) Bidders should visit https://BAANKNET.com for registration and bidding guidelines.

19) Inthe event of inconsistency or discrepancy between English version and Marathi version of the notice the English version shall prevail

20) In case where in Plant & Machineries is one of the secured assets the sale of immovable properties Associated with Plant & Machineries would be effective only if there is
valid sale/bid for plant & machineries.

21) The interested bidder have to Bid above the reserve price since sale of assets at reserve price is subjected to concern of owner of assets.

22) Interested Buyers can visit/inpect the property on any working days from 11 am to 04 pm till 08.01.2026.

SPECIAL INSTRUCTION / CAUTION

Bidding in the last minutes / seconds should be avoided by the bidders in their own interest. Neither Bank of India northe Service provider will be responsible for any lapses /
failure (Internet failure, Power failure, etc.) on the part of the vendor, in such cases. In order to ward off such contingent situation, bidders are requested to make all the
mecessary arrangements/ alternatives such as back -up power supply and whatever else required so that they able to circumvent such situation and are able to participate in
the auction successfully.

Date: 20/12/2025, Place: Nagpur

Authorized Officer, Bank of India, Nagpur Zone

.. . NAGPUR
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BA)A) FINANCE LIMITED

Registered Office : Bajaj Finance Limited, C/o Bajaj Auto Limited Complex Mumbai Pune Road Akurdi Pune 411035
Branch Add: Bajaj Finance Limited, 1St Floor Above Vijaya Bank 30 50 1 30 50 2 3 7 8 Vallabh Nagar Bus Depo Road Wanaparthy 509103 Telangana

POSSESSION NOTICE
(As per Appendix IV read with rule §(

Telangana a Prime Destination for
Investments

2 FINANCE
BAJAJ

MP Vamsikrishna.

) of the Security Interest Enforcement Rules, 2002)

that Indla P artlcularly Whereas, the undersigned being the Authorized Officer of Bajaj Finance Limited (BFL). under the provisions of the Securitisation and Reconstruction of Financials
Assets and Enforcement of Security InterestAct, 2002 and in exercise of powers conferred under Sec.13(12) read with Rule 3 of the Security Interest (Enforcement)
Te]angana is advanmng Rules, 2002 issued demand by registered post 8 Notice") calling upon the Borrowers/Co-borrowers mentioned here under to repay the amount mentioned in the
. L) notice Ufs. 13(2) ofthe saldActwtthlnaperlod of 60 days from the date of receipt of the said notice.
MANAPPURAM HOME FINANCE LIMITED swiftly in industry, technol- The Borrowers/Mortgagors/Guarantors named below having failed to repay the said amount, notice is hereby given to the Borrowers/Mortgagors/Guarantors
2 MANAPPURAM HMQEME FORMERLY MANAPPURAM HOME FINANCE PVT LTD . . and publicin generalthat the unders% ned has taken possession of the property described herein below in exercise of powers conferred on me under Sec. 13(4
CIN : UB5923KL2010PLC039179 0ogy, and trade, maklng ita of the said Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers in particular and pu Ilcmgeneralare hereby cautioned notto
Regd Office: IV/470A (OLD) W/638A (NEW) Manappuram House Valapad Thrissur, Kerala 680567 t f fut : t deal with the said Property and any dealing with this property \ WI|| be subject to the charge of the Bajaj Flnance Limited. for the amount mentioned herein below
Kargfg:ﬁlvyuaggggt“fﬂ dmrr':%'rfll:f&%‘?ﬂ'&'nm%?]eﬁhég’sf'%’ﬂngg; No. 301t 515, A Wing, magnet I1or ruture invest- ?Iong with |nterets thgreon tag contractedd ratetl'he ion is invited to provi of tion (8) of section 13 of the Act, in respect of
Phone No.: 022-66211000, Website: www.manappuramhomefin.com ments. He added that the ime 0 redeem the secured assef
DEMAND NOTICE « fad s Loan A t NoJN  th Descrintion of Propei DalwaohceUIsﬂ(Z)
Whereas the Authorized Officer of Manappuram Home Finance Ltd., having our registered office at IV/470A Telangana RISIng Summit No. B.,"o“’,,ae'}(sm’:xgag%r(:)%i:mnfor(s) Schegule of Propgrkl;y nl 13(2) e
(old) w/638A (new), Manappuram House, Valapad, Thrissur, Kerala-680567 and branches at various places has drawn 51gn]flcant atten- Dmof pomss“m
in India (hereinafter referred to as “MAHOFIN”) is a Company registered under the Companies Act, 1956 and . . R
a Financial Institution within the meaning of sub-clause (iv) of clause (m) of sub-section (1) of Section 2 tion from investors Worklng 1 |LAN: PUS5PMB6888825 All that H No. 9-35/B (Old) 17 178|  11.09.2025
of the Securifization and Reconstruction of financial Assets and Enforcement of Security Interest Act. 2002 . P 1. Bharath Footwear thr. Its Prop. Bharath Kumar Gonela (New) constructed with RCC ground| .o
(hereinafter referred so as the Act) read with Notification No. S.0. 3466 (E}: dated 18" December, 2015 towards the vision of Viksit Rlo. 16 98 Bus Stand Road Mahbubnagar Wanparthy Telangana 509104 floor area 31.6* 28.6 = 897.75 Sq.Ft
issued by the Govt. of India, Department of Financial Services, Ministry of Finance, New Delhi, inter alia . Contact: 9618018059 Email id: gonelabharathkumar96@gmail.com - el T -'l./Rs.20,15,490.61/-
carrying on business of advancing loans for construction and / or purchase of dwelling units and whereas Bharat 2047,Emph351zu’1g Also at, Rlo. H No. 9-35/B O|d§17 178 (New) PTIN No. g374 Pebbair Town and Open place area 30*40= 1200 Sq.Ft. (Rupees Twenty
the Borrower / Co-Borrowers as mentioned in Column No. 2 of the below mentioned chart obtained loan . ) or 133.33 Sq.Yds. Equal 111.48| ' |akhs Fifteen
from MAHOFIN and whereas MAHOFN being the secured creditor under the SARFAESI Act, and in exercise of the importance of sustain- Mandal Block No. 9 Dist. Wanaparthy ,5(_)9194 2. G Bharathkumar Slo Gonela Sa.mirs. With PTIN No. 3374 situated
powers conferred under section 13(2) of the said Act read with Rule 2 of the security interest (Enforcement) A Venkatesh, R/0. 17 178 Pebbair Municipality Wanaparthy District Wanparthy q.mtrs. Wi 0. situated) Thousand Four
Fules 2002, ssued demard ot caling pon the Barowsrs, Co-Botowsrs s mentoned e below, able technology amid grow- Telangana 509104 Contact; 9618018059 Email id: gonelabharathkumar96@ ﬁt Pegb%a,"t T\?\\;vn andnﬁﬂanfal B'O%‘ﬁ Hund(r)edI f;hnety
i ! :
. . gmail.com, Also at, R/o. 9-35/13 Ganesh Nagar Pebbair Mahbubnagar Andhra 0. ist. Wanapartny along wi nly,
?(?rt Ifl'?e %‘alr;%iggtgew«?r‘#i{:gg\tﬁiﬁg 33.5"3&?&%&“@ﬁ‘fﬁé‘;{eﬁa’é‘ﬁfﬁe?ﬁé’ nssalg "t?ér'ﬁ‘osvdedrg'%?éhﬁéf’ntg mng environmental challeng- Pradesh 509104, 3. Gonela Nagamani W/o Gonela Venkatesh, R/o. 17 178 proportionate share in common| ————e—-
informed by way of this public notice. es, Vamsikrishna noted gebgﬂr gﬂsl%rél(():l 8%“5[ gVaniagarthy Plgﬁnctﬁ(langargréa 5091(|)4 areas. Boundaries: East: House of| 19,12,2025 at
. . K N on mail id: gonelabharathkumar96@gmail.com Lal Singh; West: 20 Ft. wide Road: %
BHEEEE S ion ouse od Agset I Respect Mo Ppedtessemsl  Mancherial , Dec 19, ence organized by the with pride that a Ao, R0 03511 Ganel Nagar Pt ahbupnagar A Pradeh 03104, Komth: Hotee of Vontetshan] g0
1 | Dhanalaxmi Bairoju, [H. No.1-45/2, Extent of 260.66 Sg. Yards, Az 16-11- | 22-11-2025 & . i i iti i A . -3 2ANEsh-3l0 veniatesn Gonea, £/0. o _Fedpairynicipa ity yyanapariny : i ; ’
gﬁ%&%ﬁ%&?mu \éllllsaté::actB%/F;l%a;I%:M%T#aé dgﬁqéhgﬁ"%' BQTSJ]SEEJ 2025 | Rs.544956/- gség.Pe(\l]dap%i{h' b 1}\1/[13 gﬁupdatéon I gor (F(‘:é‘(l]tll)ca% Vlsak}}llapatnam Cll)aS%dS COH% District Telangana 509104 Contact: 7032797937 Email id: gonelabharathkumar96@gmail.com South: 15Ft. wide Road
z sty 2 addaam vVamsikrisnna nas ol1ces Ior India a pany has secured a U.S. pat- Date: 19.12.2025, Place: Tel For Bajaj Finance Limited, Authorised Officer
Prashant, t-Guj {ouseNo.1-20,South:
MHLo07280z6058/ | Open Place of Sellamkonda Venkatareddy, North said that economic relations  the Indian Habitat Centrein  ent for its innovative solar
0 House No. 1-45 n N
2 [Wohammed Total B of 20176 80, Yerds, Gp. House Nos. | 16-11- 24-11:2025 & between India and the New Delhi on Friday and tiles.During the event, FCCI
I y X = . . .
Mohammed Anwar, |& Village, Nekkonda Mandal, Warangal District, Netherlands are strengthen-  Saturday (December 19-20),  President Adv. Jasbir Singh H I N D UJ A H 0 U S I N G F I N AN C E LI M ITE D
/MHL00720036923/ | Telangana, Pin: 506122. East-House of Varangantt . . S . . - . .
Warangal Lachamms, WestHoussof Bandar D, Sout- ing rapidly, positioning MP Vamsikrishna partici- and Vice President Dr.
i - . . . . . . n " : i i
A House of D. Lachamma & House of Cheralu_ Telangana as a leading des-  pated as the chief guestina  Pramod Agarwal felicitated S Avvoa S 111 ROV R A LR M A T AL T A e A R Y
® |Poca Saar 3.?&2,'!"Sulﬁé%:é"&?::;”"s”.%ég,i%ﬁsi e | 'Sos | Festerys||  tination for global invest-  session on “India Diaspora  the MP. Dr. Agarwal said APBENDIG. TVoke I8 T ————
T [ avariunan Land of Fodia ments.Speaking at the two- - Dedicated to the Progress  FCCI is marking its 45th ] ; = =A- [See provision fo ru'e
4 |Basa Mamatha, ([))frssmgorzsswzrren:Measurin 223,87 Sq Yds, Marripalli| 16-11- 25-11-2025 & day international confer- of India."He highlighted anniversary this year. Public Notice For ETAt.ICtlo.n c.um s.a.le (Appep d,lx =1V A) .‘Rme 8(6))
Basa Ramesh ™ Vilage. Vemuiawada Rurl Nandal Rgiam'a S| 2025 | Fe.713635/ S_ale of Immoval_)Ie property moﬂgaged to Hinduja ngsmg Flpance le[ted (.HHF) haylng |.ts Corpor.ate. Office at 167-129, 2ND Floor,
/MLAP0109037379/ | Dist., Telangana, Pin: 505403. East-16 FeetWideRoad, Little Mount, Saidapet, Chennai — 600 015 and Regional Office at: - Hinduja Housing Finance Limited- 5-89/2A, 1° Floor, Sara
Karim Nagar ‘éﬁ%%‘;‘;ﬁ%.!!‘;’},f%zig R o N | Bg!::,“s{:g'e N . Complex, Above KBS Bank, Beside Maheswari Theatre, Yenugonda, Mahabubnagar Town, Telangana-509001. under the
of Panduga Mallaiah Be Pre pa red fO r I mm ed |ate ReS pO nse D urin g Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter “Act”). Whereas the

Notice, is therefore given to the Borrowers / Co-Borrowers, as mentioned herein above, calling upon
them to make payment of the total outstanding amount as shown herein above, against the respective
Borrower / Co-Borrower, within 60 days of publication of this notice. Failure to make payment of the total
outstanding amount together with further interest by the respective Borrower/ Co-Borrower, MAHOFIN shall
be constrained to take u/s 13(4) for enforcement of security interest upon properties as described above,
steps are also being taken for service of notice in other manners as prescribed under the Act and the rules

Authorized Officer (“AQ”) of HHF had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act
in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" forrealization of
dues-The Sale will be done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

Disasters: NDMA Official Sudheer Ball.

ou 608 togetner wih coste ahardie and xpenees curead by MAVOE &t any i soiore o aae |~ Mancherial , Dec19 (TSIT): All depart- Sl Bamower(s} | Deman) Nty Description of the Dateof |Reserve| Date of
of publication of notice for public auction or private treaty for transfer by way of sale, as detailed in Section ments must remain in a state of con- No Co-Borrower(s) / Date and Immovable property/ Possession| Price Inspection
BT - e of ¢ Guarantor) A Secured Asset of propery
-13 (13) of the SARFAESI Act, you are hereby restrained from transferring and/or stant readlness tO ensure an 1mmed1ate
dealing with the Secured Properties in any manner by way of sale, lease or in any other manner. X . 1 1.Mr. Jamal Mahammed 2410212025 PART-1:All That the House Bearing Rs 08-Jan-2026
g ¢ i N . Mock Exercise on Floods & Industrial Accidents Disaster o r y :
Date: 20" December 2025 | Place: TELANGANA Sd/- Officer Home Finance Ltd and effectlve I‘espopse durlng patural uruamzlfﬂyss‘:lmz D'Imla/;ga:a ts Disast Slo. Saleem Mahammed &RS.38,43,375/- No.13-123/2/A/1 in Plot No.21/A 22/07/2025 43.61.400%| 1100 hrs 1400 hrsl
disasters, National Disaster T 2.Mrs. Samreen Begum W/o. | (Rupees Thirty |Admeasuring 140 Sq. Yards with
Management Authority (NDMA) offi- Cor g Jamal Mahammed Eight Lakhs Fourty [RCC Plinth Area 1260 SqFest in| ~ Total | Earnest
FORM G cial Sudheer Ball said on Friday. Both R/o. HOUSE NO 13- Eight Thousand |[SY.No 453/A1, situated at Out Money | EMD Last Date
INVITATION FOR EXPRESSION OF INTEREST FOR Sudheer Ball conducted a state-level 123/2/A/1,Sy.No.453/A1 Plot Three Hundred | Venkateshwara Colony Kothakota stagdlBg 1 Deposit| 09-Jan-2026
M/S. IVRCL CHANDRAPUR TOLLWAYS LIMITED - - ' No.21821A,Sri venkateshwara | Seventy Five Only) [town, Wanaparthy District ,| g=, o %€\ (EMD) | fill 10 am.
OPERATING IN TOLL INDUSTRY AT CHANDRAPUR, MAHARASHTRA review meeting through video confer- Colony, Kothakota Town, Telangana , India — 509352 under| “~ e’ Rs.
e L e LG CLUUEN  ence to assess disaster preparedness that mock drills be conducted in all Wanaparthy Telangana , India | Bid increase |the limits of SRO Wanaparthy and| 44,30,269/- | 436,140/
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) across Telangana The meeting was districts on December 22 to assess pre- - 509381 And also Both R/o. Amount bounded by:North: Plot No.21, Date/ Time of
RELEVANT PARTICULARS ’ : 12-169,Vidhyanagar Colony, Rs.10,000- |South: Land Of Others,East: Plot E-Auction
1. | Name of the corporate debtor M/s. IVRCL Chandrapur Tollways Limited attendeq by Chlef Secretary pa.redn.ess levels He also Caued for the Kothakota Town, Wanaparthy ' No.22/A,West: 15 Feet Wide Road 09-Jan-2026
along with PAN & CIN/ LLP No. PAN: AACCI4430K Ramakrishna Rao, senior NDMA offi- prior identification of disaster-prone District-509381. LAN: PART-2:Al that the Plot No.21 1100 hrs-1300 hrs.
5 , _ - CIN: U4§22033T§2010;;Cg70§‘223 5 cials, district collectors, additional col- areas and stressed the need for effec- AP/HDB/MBNR/A000001035 Admeasuring 140 Sq.yards Sy.No
e s | bl bl St lectors and heads of key departments. tive inter-departmental cooperation. ‘gf{ﬁl S'tﬁatz"tﬁ;\((%”tk:‘e%‘ma
Telangana, India - 500034, Addressing the officials, Sudheer Ball During emergencies, timely alerts Wanapayrthpristrict Telangana
3. [URL of website Not available stressed the importance of strong coor- must be issued to the public, and ade- India-509352 under the limits of
4. | Details of place where majority Karanji-Wani-Dhanora, Maharashtra
4 i wi jori ji- i 2 3 di . . eqeis . ;
. ination among all departments during  quate facilities should be provided to SRO Wanaparthy and bounded by:
of fixed assets are located " oo . N . s .
5. | Installed capacity of main The total road length is approx. 90 k. emergencies such as floods, heavy victims at rehabilitation centres for a North: Plot No.20 South:21/A East :
] . . . S 1k s o, . PlotNo.22 West: 15 Feet Wide Road
5 gmdut?tts/ Szf\"cles — oo e et e Framal Staiant rains and fire accidents. He said joint ~minimum period of ten days.

- | Quantity and value of main per the latest audited Financial Statemen i icipating i i 1.Mr.Babu Shira 18092024 | Allthatthe House Bearing No.4-52 Jan-
products/ services sold in last for Financial Year 2024-25 there was a total action plans . should be prepalfed by Participating in the meejclng from .the 2 2 Mrs Srilatha Rayikanti &Re770.0061- (Assessrflwn?usl\?o ?2123940?)489) 14/12/2024 93%00/ 110%8hJan1i%€6h
financial year revenue from operation is Rs.38.21 Crores both the National and State Disaster Chennoor Mandal Tahsildar OfflCe, B.Oth F.(/O HOUSE NO 4-52 (Rup‘eés éeven Ward No.01 adm.easuring 696 ,01,900 IS - rs

7. | Number of employees/ workmen | 2 i i Management Authorities to ensure Mancherial District Collector Kumar Pothireddypally, Kosgi Town Lakhs Seventy |Sq.Yards with ground floor RCC| Total Out | Earnest | EMD Last Date
S B L RS | et et T public safety and a swift response. Deepak said coordinated efforts were And Municipality, Narayanpet |  Thousand |builtup area of 627.00 S tsituated | Standing | Money | 09-Jan-2026
schedules) of two years, lists of | cirp.ivrcltollways@gmail.com and He directed officials to maintain being made by all departments to E:;;‘_C‘v Telangana-509339 Sex Only) ;t Gf,ama §a|ntﬁm : KOSQ{ E)’!”?ST ;:/1%?22;? D(;’ﬁ;')t till 10 am.
oreditors are available at URL: | capiyushj@gmail.com close coordination with Army person- ensure public safety during natural : D i Datel Time
9. | Eligibility for resolution applicants | Can be obtained by sending email at Process . . . ips : AP/HDB/KOSG/A000000076 Telangana - and bounded by:North: Rs. Rs. of E-Auction
" | under section 25(2)(h) o the E-mail id: cirp.vrcltoliways@gmail.com nel whenever their assistance is calamities. He added that residents of BidIncrease |\ Ushappa House South: K| 844,3310- | 98,190 | oo -one
B : »' . - . . . . . . . Am°unt o "
Code is available at URL: and capiyushj@gmail.com required during flood situations caused = low-lying areas were being shifted to Venkatamma House East: Road , 1100 hrs-1300 hrs.
10- Lot detR orreceiptof eapression |5 Jaouapy, 2025 by incessant rains. Emphasising the safer locations and provided with food IO mnlaﬁ’qﬁ;”H P'zc\;’ Stsghe”, g
of interest . . . iy gu OusH est erl, r.
11.| Date of issue of provisional list of | 14th January, 2026 role of DlsaSterj Managemen‘f Centres and medlcal assistance. Additional Ravinder Reddy Land
prospective resolution applicants and Community Information and District Collector (Revenue) P. : a— - - L
12.| Last date for submission of 19th January, 2026 Preparedness Systems (CIPS), he urged Chandrayya and officials from various Mode Of Payment: - All payment shall be made by demandldraftlnfavourof Hinduja I:Iourlsmg Flnange Llrplted pay.ablle at Hyderabad
objections to provisional list fFicial in full £ thei kev d 1 d orthrough RTGS/NEFT The accounts details are as follows: a) Name of the account: Hinduja Housing Finance Limited b) Name of
13.| Date of issue of final list of 27th January, 2026 officials to remain fully aware of their  key departments were also present dur- the Bank: - HDFC BANK LTD., c) Account No: HHFLTDAPHDBMBNRA1035 for SI.No.1 and Account No: HHFLTDAP
prospective resolution applicants functioning. Sudheer Ball instructed ing the meeting. HDBKOSGAT76 for SI.No.2, d) IFSC Code: - HDFC0004989.
i el h TERMS & CONDITIONS OF ONLINE E-AUCTION SALE: -
memaranaum,evatiacon:matrix 1. The Propertyis being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such sale s withoutany
and request for resolution plans se L] kind of warranties & indemnities
£ ti Iuti licants :
1s. Lzztrzz‘;scf;‘rlest:isr:i:slig: i?p can 2nd March. 2026 B]P Pal'ty leadel' A]lt Kllmal' Expresses Gr atltllde 2.Particulars of the property / assts (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of
resolution plans . . . ° infqrmatiqn ofthe Sgcured Creditor and Secured Creditor shall not be answerable for any error, misstatement or omission. Actual extant
16.| Process email id to submit cirp.ivrcltoliways@gmail.com Aﬁer Meetlng New‘y App()lnted Natlonal Worklng & dimensions may differ.
Expression of Interest 3.E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same does not
5 3 el ini 3 i d will not be deemed i i i h f the Secured Creditor. | d
Date : 20/12/2025 sd/- constitute and will not be deemed to constitute any commitment or nay representation on the part of the Secured Creditor. Intereste
Place: Hyderabad Piyush Kisanlal Jani Resolution Professional Pr eSIdent Nlun Nabln ln New DEIhl bidders are advised to peruse the copies of title deeds with the Secured Creditor and to conduct own independent enquiries /due
For M/s. IVRCL Chandrapur Tollways Limited . e . diligence about the title & present condition of the property / assets and claims / dues affecting the property before submission of bid/s.
Reg No. IBE::{QIF;\ﬁ;qC:&\/i;'l?ljgjsgzz/%lﬁggé%égégi and INSpiring: experi- Y4 Auction/bidding shall only be through “online electronic mode” through the website https:/www.bankeauctions.com Or Auction
AFA Validity Date: 31/12/2026 Address: Om Ashray, New Laxminagar, ence, highlighting the provided by the service provider M/s C1 India Private Limited, who shall arrange & coordinate the entire process of auction through the e-
Behind Mazar Ring Road, Gondia, Maharashtra,441614 leader's role as a guiding auction platform.
EmaillD:capiyushj@gmail.com . i ici ine- i iddi i i ivi i
piyushj@g force for the organisa- 5.The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured by bidder

himself. Secured Creditor /service provider shall not be held responsible for the internet connectivity, network problems, system crash

tion.Ajit kumar S i
. b , power failure etc.
MANAPPURAM HOME FINANCE LIMITED express ed feelin g 6.For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S C1 India Pvt
ZMANAPPURAM MO,c mlé FORMERLY MANAPPURAM HOME FINANCE PVT LTD "blessed" after facilitat- Ltd, Plot No- 68, 3° floor Sector 44 Gurgaon Haryana -122003 (Contact no. 7291981124,2526) Support Email -
Regd Office: IV/470A (OLD) W/638A (NEW) Manappuram House Valapad Thrissur, Kerala 680567 ing the newly elevated Support@bankgauptlons.com h Ms. Dharani Mob.9§)481 E_)22224 Email: andr_\ra@c1 |pd|a.com . .
Corp rgg:acewmagggggrznn‘ Home Firance b'ﬂﬁiieﬁhé?sf'?\h’ﬂ#ﬁ-'1803313 tgwg;gm/;mg BJP Nati 1 Worki 7.For participating in the e-auction sale the intending bidders should register their name at https://www.bankeauctions.com well in
Phone No.: 022-66211000, Website: www.manappuramhomefin.com p id a tlonad 01? %ng advance and shall get the userid and password. Intending bidders are advised to change only the password immediately upon receiving
resident and receiving |tfomihesenice provider
Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd (“MAHOFIN”) under 3 ; " icinating in e-: ion. i i i i 0 :
the Secumlsatlljon anc;%econs’trgctlon nglr?anmaI Alsselsand En?grcememofSecumy Interes(t*[AcY] 2003 ?54 of his blessmgs. Beyond 8.For participating in & augtlon, Intend!ng bidders have to deposit a refundable I.EMD of 10,,/0 .OF RESER.VE ERlCE (as men,t,loned
2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the secuirity interest being a Cabinet Minister above) shall be payable by interested bidders through Demand Draft/NEFT/RTGS in favor of " Hinduja Housing Finance Limited " on or
(Enforcement) Rules, 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to repay the g before. 09-Jan-2026
amount mentioned in the notice and Interest thereon within 60 days from the date of receipt of the said notice. The and MLA, he is a true N il y ET— " . i
borrowerhav:lgfalledto srepa the amount, notlcefls hereby givento the borrower and the public in general that the © . i 9.The intending bidders should submit the duly filled in Bid Form (format available on https://www.bankeauctions.com ) along with the
ungersioned ias oken, SymDale D 56 of the. | the P{,&’Eﬁr%aﬂe&,ﬁﬂbﬁﬂe"é TEI Delow in Sxercise of powers inspiration to us all he |pemand Draft remittance towards EMD in a sealed cover addressed to the Authorized Officer HHFL Brach Office Hinduja Housing
ticular and the publ I is hereby cautioned not to deal with th d any deal th th i i i i # i i
Sl e o 2 o said - Such oo o e A ikt it i Mo
respective properties: a e ew e i par y - , g i % 3 M
Sr. [ Name of Borrower and Description of Secured Asset in respect Date of Demand | Date of . Auction Sale- in the Loan Account No. as mentioned above for property mentioned above.
M| aocot ey ranch SLANER et Net bech ro0d i slaing A . K . Ofﬁ?e undepscore the 10After expiry of the last date of submission of bids with EMD, Authorised Officer shall examine the bids received by him and confirm the
T Mbammed Nasroen [ Tolubtarea 217 0Si.Yrds L No. 364 Deniiaen | 73062025 & | -7 HYDERABAD TSIT : A recent meeting with Sri ~ BJP's emphasis on cadre |detais of the qualified bidders (who have quoted their bids over and above the reserve price and paid the specified EMD with the
Irfan TELANGANA - 503120. EAST-House of Jaligam| Bharatiya Janata Party Nitin Nabin at the par- engagement as it pre- |SecuredCreditor)tothe service provider M/S C1 India PvtLtd to enable them to allow only those bidders to participate in the online inter-
KA | hrwirastekar WEST el ad S loctiana, SOUT- (BJP) leader Ajit Kumar  ty's headquarters in New  pares for future electoral s ?l(tidmg /il'JdcéI'on proceedtlﬂgs at tlh;a %aégdznd fne rlrlxe?nrctyrf\ed n E.,c:]gcﬂontsﬂe Nott,cg,b o b Do f
2 | Bommadaveni All that the Tin shed house in bearing NO. 9-5-180/13 | 22-08-2025 & | 15-12- i i i " 1.Inter-se bidding among the quaiiied bidders shall start from the highest bid quoted by the qualitied bidders. uring (e process o
gautha d ggrov(?g QO 3 591 pl‘ot t4.‘350T‘¢t):t:a| E>§tent ta;]rea Rs.486036/- | 2025 senapati described a Delhi as a "memorable challenges. inter-se bidding, there will be unlimited extension of “10” minutes each, i.e., the end time of e- auction shall be automatically extended by

o averi .Yards is equas to 5q.mts.. with in 10 Minutes each time if bid is made within 10 minutes from the last extension.

Yadhagi boundaries situated at Saptagiri Colony, Shivanagar ; 4 3 i i 5 P
{&Rh\'nn ﬁggﬂ 7075/ hogglgyﬂgta%nmfn%gqlz TELEEG?I\:\‘A -éost# tE%gsE s H RI RAM FI N AN CE LI M ITE D 12.Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made

.N0.9-5- of Rajkumar Plot No.23., West-C. hi I ]
?gg'/ji’&Sso?ughésrlruoyg?éﬁﬁgﬁswapna" NaiRinestR SHRIRAM RegistercdioficeislowelsThictio i SisoutilghassiindustillEstate lBuicy[Chenniaio00032 % Irlrrlnr:ecc)iri]eiely upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him BY E-Mail
. of B, 44 i EFEheS il gy o ; ) . s  bidd confi nal
3 Perla \orikarth, [ Althatpece and parcelofHouse baring iouse No2-3- 2R2-081-§225 3 1;-122- Lo gl ematienice ¢ FIoor(|I:ve(I1 ZéhBulldllr)gNNo:?wz, Al;nleo(g;;zrc, Ca L etialaply both to the Authorised Officer Mr. Praveen (CLM), Branch Office Hinduja Housing Finance Limited- 5-89/2A, 1* Floor, Sara Complex,
Pera Kgéli;niyl ath, |4 E{tze/rs 1 imeaing 115051, yar o B Siddi;gi 5.712456/- | 2025 oad, Ghansoli, Navi Mumbai- : Above KBS Bank, Beside Maheswari Theatre, Yenugonda, Mahabubnagar Town, Telangana-509001. and the Service Provider for
Ponnala Mahesh | Revenue Village, Municipality, Siddipet Urban Mandal SYMBOLIC POSSESSION NOTICE getting declared as successful bidderin the E-Auction Sale proceedings.
NHL00720035043, istri - -15-0" ; ’ . ) 5 . _—
{NARANGAL / Wﬁsﬂﬁm’, &Ekﬁt’ff@‘dﬁiaﬁf’%},ﬂ?ﬁ?ﬁﬁﬁgs q[fJ ,ﬁfnafa' Where as, the undersigned being the authorised officer of Shriram Finance Limited, (Shriram City Union Finance Limited, amalgamated with 14.The successful bidder shall deposit 25% of the bid amount (including EMD) on the same day of the sale, being knocked down in his
Krishna, North- House of Victoria _ Shriram Transport Finance Company Limited, subsequently Shriram Transport Company Limited name Changed as Shriram Finance Limited, favourand balance 75% of bid amountwithin 15 days from the date of sale by DD/Pay order/NEFT/RTGS/Chg favoring Hinduja Housing
4 M:lf::g L'ﬁ%‘?* I"(’f g"{g'q%é\g%{‘fgﬁg ﬁ:wusﬁlﬁﬁg”;ﬁ ,31)” g{‘é’]'f}%a' 2%0;3512853/& 15012,25 by it's Incorporation Certificate dt.13-11-2022) a corporate body registered and incorporated as a company under the Indian companies Act 1956, Finance Limited. ) ) ) . o ) )
Borra Krishna Admeasuring Partof open plot area 50.55 Sq.yards., or is doing Non-Banking financial activities, having its Registered Office: Sri Towers, Plot No.14A, South Phase, Industrial Estate, Guindy, Chennai 15.In case of defalt in payment of above stipulated amounts by the successful bidder / auction purchaser within the stipulated time, the
AL oI assn, 4220 ﬁgf?s“gsfp?;‘gﬁﬁnﬁg‘ggf,?\,&*a?gsﬁo"{g‘;“a?ggﬁ - 600 032 and having its administrative office at 6th Floor (level 2), Building No.Q2, Aurum Q Parc, Gen 4/1, TTC, Thane Belapur Road, Ghansoli, sale will be cancelled and the amount already paid (including EMD) will be forfeited and the property will be again putto sale. ”
XROAD #‘E'L (A 2»] RIN ?L\URB?gégI(’J:{AERaIﬁN%ﬁ% 'giflagﬂ:rb;g} Navi Mumbai-400710, under the provisions of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest :t?ell?);tlr;i(r::qolﬁr?;%fizh:rrslzﬁf]?SSfU| bidder, the Authorised Officerin his absolute discretion may grant further fime in writing, for depositing
Gangadhar, West-Part of same Mpl.No. 6-21-76, South- Act, 2002 (said Act) and in exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) ; ’ . ; ; . .
300" Wide Road, North-House of Gangaram e A Rules, 2002 (said Rules) issued demand notices to the Borrowers details of which are mentioned in the table below to repay the amount mentioned ;Zfi!:fa:g?ﬁzsdsef;loss:?t?]eers:sglepaanyujuﬁt(gfzz:Z s::g: (th\f:rrgZJUDcﬁo(sl:)tf(;t’ /Sglsvz:g?r%jgg aarg]jussliﬂgltthltl)islvchemrcuaﬁ ;ﬁzsﬁgz‘:ﬁﬁ
5 |Ellandula Rama, Door No 1-42,admeasuring 137.31, Sq.Yards or 114.79 | 22-08-2025 & | 15-12- i f i i i . i 0 0 ’
Ellandula Ravindar Sg Nitrs RCC piinth area 3975 75 sft and TIN plinth area | Rs.733123/- | 2025 Inthe/sajc dem.and Tiotices:; The Borrowers hawng falled o repaytie amoulnt, notlcg B hereby gwen t,o theiBorowersiand the leb!IC imgensrel the acceptance of the offer by the authorized officer, or within such other extended time as deemed fit by the Authorised Officer, falling
/MHL00720036215/ | 1 1 8.93 Sgq, m}]rs l? g/lrt]nkanoog Village alrlld that the undersigned has taken Symbolic Possession of the property described herein below in exercise of powers conferred on him/her under which the eamest deposit will be forfeited
HARANGAL ?055?;31 Eg“%'%‘foggﬂyfDéﬁ}’fj"?“sa&:gﬁ':#%fr‘éa%: P'“y‘f Section 13(4) of the said Act read with rule 8 of the said Rules, on this 18TH December, 2025. 18.Municipal / Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder
ast-Land 0 adula Ravi est-House 0 Amount due 2 u 5 2 : i g i
Ellaula Prabhakar, South-House of Kande Srujana, before issuance of the sale certificate. Bids shall be made taking into consideration of all the statutory dues pertaining to the property.
North-G.P Road i : Borrower Name and Address as per 19.Sale Certificate will be issued by the Authorised Officer in fasour of the successful bidder only u;%n deposit of en%ire purchaser:)yrice/
B ﬂueb?gﬁ:,lﬁ me %'5}'1%9 Ae?p’;',‘iﬁes‘f{ﬁﬁiﬁya? "ﬁ;‘g,%ﬁd“;'\“}..?agﬁ 25;%%‘%932,_& 1256;% D:::iac"ed bid amount and furnishing the necessary proof in respect of payment of all taxes / charges.
Dubbakula Mamatha, | Kazipet Mandal, Hanamkonda District (previously in| 20.Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction
Yannam Satish | Warangal ity & Urban Distict) to2n edant o 0.00 S5 1) KESH KAMALA, W/O: KESH SUBHASH D/O: NIRANJAN PRASAD SREEVASTHAV, AGE 61 YEARS, OCC: SELF| _ Rs. purcf?gsen ke J peliyiteg ? 9 y
ARANGAL T | 506743 ExstFomainig b No. 30.7-107/A (Pad) EMPLOYEE, R/O: H.NO: 18-1-297/95/19/A, SHIVAJI NAGAR, UPPUGUDA, FALAKNUMA, HYDERABAD- 500083, (égggz?p(u 21.The Authorized officer may postpone / cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the
Vendor, West, No. 30.7107 (ar of L, Suresh 9346213998., 2) SRIVASTAVA MANOJ KUMAR, S/0: SRIVASTAVA SUBHASH , AGE 36 YEARS, OCC: SELF EMPLOYEE, | pees Twenty E-Auction Sale scheduled is postponed to a later date before 30 days from the scheduled date of sale, it will be displayed on the website
Somashekar Reddy RIO: HNO: 18-1-297/95/19/A, SHIVAJI NAGAR, UPPUGUDA, FALAKNUMA, HYDERABAD-500053, B/O: PROPRITOR OF " | “Eight Lacs of the service provider.
7 gﬂk’ﬂ?mﬁ"ﬂgﬁ"gim erleaﬂ'ﬁ]tet;l:uﬁrr‘opgg%/ ng hsousY(ZI b:;ﬂggddgfagﬁat;ﬁ?/agr 1};1-038;3%?/& 125012§ KHUSHI TIFFIN CENTRE AND TRAVELS ", AT # 18-1-337/B/5/1, CIRCLE-08, UPPUGUDA, HYDERABAD-500053, 9399955890, _I'_:r']ﬂy O”% 22.The decision of the Authorised Officer is final, binding and unquestionable.
/M?IL011100%8443/ village, Mg Bheem qa| District N.Zamabagd - ) 9494864511., 3) SANGEETHA SRIVASTAVA, W/O: MUKUL SRIVASTAV, AGE 40 YEARS, OCC: SELFEMPLOYEE, R/O:H.NO: Nineoﬁﬁﬁgred 23.All bidders who submitted the bids, shall be deemed to have read and understood the terms and conditions of the E-Auction Sale and
THREMALATALIES E%“}m‘gﬁ“‘gofﬁﬁ%uiesgfﬁG”u‘éﬁlggfdngﬂv’ﬁgmg i 23-6-983/7, SHALIBANDA, HYDERABAD-500065, B/O: " SAREE BUSINESS ", 8519817313, Seventy Nine | | be bound by them.
NORTH-HouseofPisariVenkatt | | |(f(t )} Barrowers/Co-borrower /Guarantors/Legal heirs only) 24.For further details and queries, contact Authorised Officer, Hinduja Housing Finance Limited, Praveen (CLM) Cell No.
8 ﬁ\ﬂmeeng /{‘lirdouse, w$then St;)?d Rogted Ht?/uget Bstzaéingt Gc.a 6«& kﬁfv) 1;»0%50%5/& 1256122- Description of Property 9666056063 & 9963566656.

FEsy AR bt L R 565445/ 25.This publication is also 30 (Thirty) days' notice to the Borrower / Mortgagor / Guarantors of the above said loan nt pursuant t
/MHLO01110028843/ | Village, Kammarpally Mandal, District: Nizamabad, ) ; : -This p y) days' notce to the Borrower / Mortgagor / Guarantors Of the above said loan account pursuant o
THIRUMALA TALIES | Gramapanchayath: Choutfa"Fy Mandal Parishad: SANNGTF2110310003- DESCRIPTION'OF THE IMMOVABL EIPROFERTY: Property holder Namerls KESH KAMAL X, Moigage:deed dated rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the above-mentioned date / place.

X ROAD Eggg?rgﬁﬂhll) IS['Jrulsctt zmgara;gad zg;zhggglytlrﬁg:l?l?b 08.11.2021 Registered as Document No 7762/2021 on the file of the office of Sub-Registrar at AZAMPURA) Place: Mahabub i i
D Bheemgl AREA . Ton e ol il p ALL THAT THE HOUSE BEARING MUNICIPAL NO.18-1-297/95/19, ON PLOT BEARING NO.22, IN SURVEY NO.82 TO 85, ADMEASURING i Bsdieposdac ol . Sdl-Authorised Officer
Area: 3 ? q Fis., Admeasuring Date: 19-12 -2025 For Hinduja Housing Finance Limited
t%?'%“se Aﬁta 1315? 0 Sq FE o ey 38383 A A6, VRS, CRED: S < 0 MRS, SR BT SHIZAAGAR' LFRUCHR, LNDBSE SRR, HY R ERAR AR ST OIE NI Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest
rs, lelangana, Pin code: 5 »r . 0 s 2
House, %oﬁg;e‘;?%ghmg&TA'nUﬁgR%ﬁ{}T:;n Khan Gkl F_)TlN M1 ats0s7 ernd Eounded s folows; TOWAR.D§ EAST: 1o ROAD, TWARDS WEST:NEIGHBOUR S HOUGE, TOWARDS Neither Hinduja Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure,
House of Ahmed Hussain & Road NORTH: HOUSE ON PLOT NO.22/PART., TOWARDS SOUTH: & WIDE LANE. Power failure, etc.) on the part of the bidder in such cases. In order to ward off such contingent situation, bidders are requested
9 |Kaluva Roja, All that the ACC Roof Residential House with Open place | 14-08-2025 & [ 15-12- This notice is also hereby to caution the general public at large that the authorized officer of SFL is in the lawful Symbolic Possession of the to make all the necessary arrangements / alternatives such as back-up power supply and whatever else required so that they
mﬁﬂg—fﬂﬁ%-],ﬁ/ Egﬁ;‘g‘gme E{‘T}"i\";ﬁ’;‘mﬁﬁ{“ﬁéa?‘égﬁ?f;‘: ";’{e",ﬁ‘fg} Rsirlonsss | 2029 immovable property mentioned herein above and the Borrowers or any person shall not after receipt of this notice transfer by way of sale, lease are able to circumvent such situation and are able to participate in the auction successfully.
WARANGAL %3333 : §Vltf\1/‘l{t|zrplsln18hq::‘é:|%?t5é% gng‘%St Ssmj m}‘gg or otherwise deal with/ alienate any of the above mentioned secured assets referred to in this notice, without prior written consent of SFL.
Bhu alapally Dlsmct State Telengana PIN' 506169. Sdi- ° ° °
Eéﬁﬂ? (I:e%tF}N%e ﬁg:{dm wEST L?an |of G. Srinivas , Place: Hyderabad. Authorised Officer WWW e S O U I n | G I I I I eS C O | I I
0al ouse of Kaluva - Z .
19-12-. ° °
Date: 20/12/2025 | Place: TELANGANA Sd/- Officer Home Finance Ltd Datei; 19-12-2025 Shiram Financs Limited
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